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SHrr GOVINDA REDDY: May I
know whether the Tariff Commission
considered this question......

SHrr D. P. KARMARKAR: I should
like to have notice about the question.

Surr S. C. KARAYALAR: May 1
know how the price of our rubber com-
pares with that of other rubber?

SHRr D. P. KARMARKAR: It com-
pares favourably.

Surt GOVINDA REDDY: May I
know, Sir, whether the Rubber Board
met since the Rubber Act was amend-
ed and whether it has taken any action

to encourage the production of rub-
ber?
SHrr D. P. KARMARKAR: The

Rubber Production Board made the
recommendation with regard to two
schemes. One was with regard to the
increase of rubber production; the Rub-
ber Production Commissioner has put
out a scheme for starting the develop-
ment of 70,000 additional acres at the
rate of 7,000 acres per year. The other
scheme is with regard to research.
‘These two schemes are under the con-
sideration of the Finance Ministry.

Surr M. VALIULLA: What about
the imports of rubber, Sir?

Surr D. P. KARMARKAR: They
are negligible.

Surt GOVINDA REDDY: I would
like to know whether the Rubber

Board met at all

Surr D. P. KARMARKAR: I should
like to have notice.

RETENTION PRICE OF STEEL

*365. SHRI GOVINDA REDDY: Will
the Minister for COMMERCE AND INDUS-
TRY be pleased to state how long the re-
tention prices of steel will continue to
be in force?

Tue MINISTER ror COMMERCE
(SHR1 D. P. KARMARKAR): As long as
‘there is shortage of steel in India and
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the necessity for making available
steel at a uniform controlled price to
consumers exists.

SHRI GOVINDA REDDY: May I
know, Sir, if any steel corporation has
represented to the Government re-

questing for a revision of the retention
prices?

SHrr D. P. KARMARKAR: I do not
think so.

Surt GOVINDA REDDY: Has not
the Tariff Board reported to Govern-
ment that one concern has represented
that the revision of steel retention
prices is necessary? Have they not

recommended that prices shorld be
revised?

Surr D. P. KARMARKAR: I am
not aware of such a recommendation.

EXPERT ADVISORY COMMITTEE FOR INDUSTRY

*366. Kumarr SHOILA BALA
DAS: Will the Minister for COMMERCE
AND INDUSTRY be pleased to state:

(a) whether the proposed expert Ad-
visory Committee for Industry has
been set up; and

(b) if so, who are the members of
the Committee and when it is likely
to submit its report?

Tue MINISTER ror COMMERCE
(SHRI D. P. KARMARKAR): (a) Gov-
ernment do not contemplate appoint-
ing any such committee.

(b) Does not arise.

Sir, I would like to add that the hon.
Member knows that we have set up a
small expert committee to find out the
surplus capacity so far as the engineer-
ing industries are concerned.

ADDITIONAL YANKEE PAPER MAKING
MACHINE

*367. Kumarr SHOILA BALA DAS:
Will the Minister for COMMERCE AND
INDUSTRY be pleased to state:
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(a) whether an additional Yankee
Paper Making Machine for manufac-
ture of thinner variety of paper has
been erected;

(b) if so, where it has been erected;
and

{c) who is the officer-in-charge of
this machine and what is his nation-
ality?

Tue MINISTER ror COMMERCE
(SHR1 D. P. KARMARKAR): (a), (b) and
(c). The erection of a Yankee Paper
Making Machine in the Paper Mill
Section of Messrs. Rohtas Industries,
Ltd., Dalmianagar (Bihar), is nearing
completion. It is reported that a
German technical expert is in charge
of all the paper machines in the mill

Sir, 1 should like to add that this
type of Yankee machine is also there
in six different paper mills.

HIRACHAND
raw material

Surr LALCHAND
DOSHI: What is the
used for this paper?

SHr: D. P. KARMARKAR: Bamboo,
rags and the like; anything that serves
as good paper pulp.

Kumarr SHOILA BALLA DAS:
What is the annual output of paper?

Ser1 D. P KARMARKAR: [ think,
Sir—I am speaking subject tc correc-
tion—that the installed capacity is
1,51,000 tons; and the output is some-
where about 1,38,000 tons.

ESTABLISHMENT OF AN INSPECTORATE  FOR
THEY INSPECTION OF INDIAN MISSIONS ABROAD

*368. MourLana M. FARUQI: Will
the PrIME MINISTER be pleased to
state:

(a) whether Government have estab-
lished an inspectorate for the inspec-
tion of Indian Missions abroad; and

(b) if so, who are the members of
that inspectorate and what work has
been done by it so far?
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Tee DEPUTY  MINISTER  rFor
EXTERNAL AFFAIRS (Sart A. K.

Cuanpa): (a) and (b). Inspections of
Indian Miss.ons abroad have taken
place from time to time. It is propos-
ed to regularise this inspection. Nor-
mally this will consist of one or more

officers of the External Affairs Minis-

- try and an officer of the Ministry of

Finance, where [inanc.al matters have
{o be loocked into. The inspectors need
not necessarily be the sanre on each
occasion.
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f[SHRr JAWAHARLAL NEHRU:
No, Sir. Only officials aie associated
with it. It will not be proper for non-
officials to do this type of work, be-
cause the work of inspection is of a
procedural nature. When non-officials
8o out, obviously they see things, meet
people and give their opinion about
what they find. But they cannot look
into the records and accounts. ]
+English translation.



